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(b) The Department of Electronics and Information Technology has informed that
there is no plan for a new Hardware policy.

Development of industrial centres by DIPP

3718. DR. K.V.P. RAMACHANDRA RAOQ: Will the Minister of COMMERCE
AND INDUSTRY be pleased to state:

(a) whetheritisafactthatthe Department of Industrial Policy and Promotion(DIPP)
has developed industrial centres;

(b) if so, the details thereof; and
(c) the number of centres set up in the country, including Andhra Pradesh?

THE MINISTER OF STATE OF THE MINISTRY OF COMMERCE AND
INDUSTRY (SHRIMATI NIRMALA SITHARAMAN): (a) Yes, Sir.

(b) and (c) The Department of Industrial Policy and Promotion has developed
industrial centres mainly through two schemes namely, ‘Growth Centre’ and ‘Industrial
infrastructure Upgradation Scheme (ITUS)’. A list of 71 Growth Centres and 37 IIUS
projects have been sanctioned in the Country. The details of 71 Growth Centres and 37
ITUS projects are given at Statement-I and Statement-II respectively.

Statement-1

List of Growth Centres Sanctioned by DIPP in the country

SL No. Name of Growth Centre State

1. Hindupur (Anantpur) Andhra Pradesh
2. Bobbili (Vizianagaram)

3. Ongole (Prakasam)

4. Jedchrela (Mehboobnagar) Telengana

5. Niklok-Ngorlung (East Siang) Arunachal Pradesh
6. Matia (Goalpara) Assam

7. Chariduar (Sonitpur)

8. Chaygaon-Patgaon (Kamrup)

9. Begusarai (Begusarai) Bihar
10 Bhagalpur (Bhagalpur)
11. Chhapra (Chhapra)

12. Darbhanga (Darbhanga)
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SL No. Name of Growth Centre State

13. Muzaffarpur (Muzaffarpur)

14. Borai (Durg) Chhattisgarh

15. Siltara (Raipur)

16. Electronic-City (Verna- Plateau) Goa

17. Gandhidham (Kutch) Gujarat

18. Palanpur (Banaskantha)

19. Vagra (Bharauch)

20. Bawal (Rewarti) Haryana

21. Saha (Ambala)

22. Kangra (Kangra) Himachal Pradesh
23. Lassipora (Pulwama) Jammu and Kashmir
24. Samba (Jammu)

25. Hazaribagh (Hazaribagh) Jharkhand

26. Dharwad (Dharwar) Karnataka

27. Raichur (Raichur)

28. Hassan (Hassan)

29. Kannur-Kozhikode(Kannur- Kozhikode) Kerala

30. Alappuzha- Malappuram

31. Chainpura (Guna) Madhya Pradesh
32. Ghirongi (Bhind)

33. Kheda (Dhar)

34. Satlapur (Raisen)

35. Akola (Akola) Maharashtra

36. Chandrapur (Chandrapur)

37. Dhule (Dhule)

38. Nanded (Nanded)

39. Ratnagiri (Ratnagiri)

40. Lamlai-Napet (Imphal) Manipur

41. Mendhipattar(East Garo Hills) Meghalaya

42, Luangmual (Aizawl) Mizoram
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SL No. Name of Growth Centre State
43. Ganeshnagar (Kohima) Nagaland
44. Chhatrapur (Ganjam) Odisha
45. Kalinganagar-Duburi (Cuttack)
46. Jharsuguda (Jharsuguda)
47. Kesinga (Kalahandi)
48. Polagam-Karaikal (Karaikal) Puducherry
49. Bathinda (Bathinda) Punjab
50. Pathankot (Gurdaspur)
51. Abu-Road (Sirohi) Rajasthan
52. Bhilwara (Bhilwara)
53. Khara (Bikaner)
54. Dholpur (Dholpur)
55. Jhalawar (Jhalawar)
56. Salghari-Samlik Marchak Sikkim
57. Erode (Periyar) Tamil Nadu
58. Oragadam (Kancheepuram)
59. Tirunelveli-Gangai Kondan
(Tirunelveli-Kattabomman)
60. Bodhjangnagar (West Tripura) Tripura
61. Siggadi (Pauri-Garhwal) Uttaranchal
62. Bijauli (Jhansi) Uttar Pradesh
63. Jamaur (Shahjahanpur)
64. Pakbara (Moradabad)
65. Dibiapur (Auraiya)
66. Jainpur (Kanpur-Dehat)
67. Satharia (Jaunpur)
68. Sahjanwa (Gorakhpur)
69. Bolpur (Birbhum) West Bengal
70. Jalpaiguri (Jalpaiguri)
71. Malda (Malda)
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Statement-11
Details of 37 Projects
Sl. No. Name of the Projects State
1. Auto Components Cluster, Vijaywada Andhra Pradesh
2. Pharma Cluster, Hyderabad Telangana
3. Chemical Cluster, Ahmedabad Gujarat
4. Chemical Cluster, Ankleshwar Gujarat
5. Chemical Cluster, Vapi Gujarat
6. Foundry Cluster, Belgam Karnataka
7. Machine Tools Cluster, Bangalore Karnataka
8. Textile Cluster, Ichalkaranji Maharashtra
9. Auto Components Cluster, Pune Maharashtra
10. Auto Components Cluster, Pithampur Madhya Pradesh
11. Textiles Cluster, Ludhiana, Punjab Punjab
12. Marble Cluster, Kishangarh Rajasthan
13. Auto Components Cluster, Chennai Tamil Nadu
14. Cereals Pulses and Staples Cluster, Madurai Tamil Nadu
15. Foundry/Pump/Motor Cluster, Coimbatore Tamil Nadu
16. Leather Cluster, Ambur Tamil Nadu
17. Textiles Cluster, Tirupur Tamil Nadu
18. Multi Industry Cluster, Haldia West Bengal
19. Iron & Steel Cluster, Raipur Chhattisgarh
20. Metallurgical Cluster, Jajpur Odisha
21. Coir Cluster, Alappuzha Kerala
22, Leather Cluster, Kanpur Uttar Pradesh
23. Gem and Jewellery Cluster, Surat Gujarat
24. Rubber Cluster, Howrah West Bengal
25. Foundry Cluster, Howrah, West Bengal
26. Engineering Cluster, Nashik Maharashtra
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S1. No. Name of the Projects State

27. Pandhurna Industrial Cluster, Chhindwara Madhya Pradesh

28. Handloom Cluster, Chanderi Madhya Pradesh

29, Auto Cluster, Adityapur Jharkhand

30. Readymade Garments Cluster, Jabalpur Madhya Pradesh

31. Plastic, Polymer and Allied Cluster, Balasore Odisha

32. Tiruchirapalli Engineering and Technology Cluster, Tamil Nadu
Tirruchirapalli

33. Marathwara Automobile Cluster, Aurangabad Mabharashtra

34, Baddi Infrastructure, Baddi Himachal Pradesh

35. Bamboo Technology Park, Guwahati Assam

36. Narol Textiles Infrastructure and Environment Gujarat

Management, Narol

37. Kolhapur Foundry Cluster Maharashtra

Dispute case filed by the US over JNNSM

3719. DR. K.V.P. RAMACHANDRA RAOQ: Will the Minister of COMMERCE
AND INDUSTRY be pleased to state:

(a) whether it is a fact that the United States has filed a dispute case (DS456) under
the Dispute Settlement Mechanism (DSU) of the World Trade Organization (WTO), over
the Jawaharlal Nehru National Solar Mission (INNSM);

(b) if so, the details thereof;
(c) the action being taken by Government; and
(d) the other issues between the two Governments?

THE MINISTER OF STATE OF THE MINISTRY OF COMMERCE AND
INDUSTRY (SHRIMATI NIRMALA SITHARAMAN): (a) to (¢) Yes Sir. The United
States (US) has filed a WTO dispute case (DS456) under the Dispute Settlement
Mechanism, aggrieved by the Domestic Content Requirement Condition on procurement
of solar cells and modules under Batch I and Batch II of Phase I and Batch I of Phase 11
of the Jawaharlal Nehru National Solar Mission (JNNSM) Program, being administered
by the Ministry of New and Renewable Energy (MNRE). On the request of the US, Panel
has been established by the Dispute Settlement Body and the process of composition of
the Panel is under progress by the WTO Secretariat in consultation with both the parties
to the Dispute.



